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| TEM NO. M+ 1 COURT NO. 12 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).30/2012

(From the judgenent and order dated 02/09/2011 in CR No.179/2008
of The H GH COURT OF H. P AT SHI MLA)

HARI DASS SHARMA Petitioner(s)
VERSUS

VI KAS SOOD & ORS. Respondent ( s)

(Wth appln(s) for exenption from filing OT. and prayer

interimrelief ))

WTH SLP(C) NO 776 of 2012
(Wth prayer for interimrelief and office report)

SLP(C) NO 888 of 2012
(Wth prayer for interimrelief and office report)

Dat e: 28/03/2012 These Petitions were called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE T. S. THAKUR

HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Petitioner(s) M. Rishi Ml hotra, Adv. (Mentioned by)
For Respondent (s) M S. Karanjawal a & Co. , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st on 30.07.2012 as already fixed.

(Shashi Sar een) (Veena Kher a)
Court Master Court Master

for



